
ment showing the drtails of the faci-
lities and amenities which have been 
provided so far for the welfare. of 
disabled children in each 8tatedurmg 
this intematiOltal year of disabled ? 

,..- I.'!M 

- THE .... DEPUTY' MINISTER.· 
IN TIlE MINISTERIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN 
THE DEPARTMENT OF PAR-
LIAMENT ARY AFFAIRS (SHRI 
MALLlKARjUN) : A statMllent is 
laid on the Table of thc Sabha. 
[PlGeM in L1brtny See No. vr .. 
3!;t68/81]. 

Effect oa. eyes of childrea studyiDg 
at ~ry early age 

.'100. SHRI BALKRISHNA 
WASNIK: Will the Minister of 
EDUCATION AND SOCIAL 
WELFARE he plcased to statf": 

(a) whether thc opthalml)logist~ 
wht) participatcrl in a scminar on 
th., prf"ycntion of blindness among 
childrcn held in Delhi in NOVl'mhf"f, 
1981 Wt"rt" of the vicw that scnding 
childrrn to school before the age of 
six years incrcasC's the chances of 
ey .. damage; 

(b' whl'ther all the public !>ch(~ols 
functioning in the country and th(" 
efluuational shops admit children in 
schools at the a~f" nf thret" yl'ars; 
and 

(c) thc reaction of (',.ovcrnn:ent 
tht:~t:to and what stcps thev propose 
to take to cnsure that children an-
Sf;)t t(' schools at proper age? . 

THE DEPUTY MINISTER 
IN THE MINISTRIES OF RAIL-
WAYS Al,,\D FDUCATIOK AND 
SOCIAL WELFARE AND IN 
TIlE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) to (c). The 
participants of a Seminar on 'pre-

Written AnatDerB 

vention of blindness among children' 
organised recently by the Dr. A. V. 
Baliga Foundation of Delhi ex-
pr("ssed concern on the incidence of 
damage to eyes due to strain of 
reading and writing introduced 
below the age of five years. 

Formal education hegins in 
class I for which tht' age of entry is 
at least 5 plus; mostly, in fact, 6 
plu~. 

In sOme cases, childrf'n in the 
age group ~-6 arr exposed to pre· 
schooling. Tht' ('arly childhoocl 
~ducation in these cases generallv 
is more ill thc nature of play group 
activitics. Sud' early childhood 
education is IH')stiy under private 
auspices over which ~tat('s/Union 
Territories have no contrOl. Specific 
information about what private 
institution do in I his area is not 
availabble. 

lraaiaa Stucleat8 ill ladia 

.501. SHRICHITIA MAHATA: 
WUl the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to lay a statemcnt showing : 

(a) whether a large number of 
Iranian students are living in India; 
and 

(b) if so, the number of Iranian 
students, wUversity-wise ? 

THE DEPUTY MINISTER IN 
THE MINISTRIES OF RAIL-
WAYS AND EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF PARLIA-
ME~lARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) and (b). 
According to the informati9n avail-
able in the Ministry the total num-
ber of Iranian students studying in 
various universities and lnatitutioils 




